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(c) the number of cases in which 
realisation of income-tax is pending 
at present is 557.

Estate Duty Cases

229. Shri D. C. Sharma: Will the 
Minister of Finance be pleased to 
state:

(a) the total number of estate duty 
cases registered in 1956 and upto the 
end of March, 1957, in Punjab; and

(b) the number of cases disposed of 
and the amount collected therefrom 
District-wise?

The Minister of Finance (Shri T. T. 
Krishnamachari): (a) and (b). A
statement is laid on the Table of the 
House. [See Appendix II, annexure 
No. 61.]

General Education Courses 
Committee

230. Shri D. C. Sharma: Will the
Minister of Education and Scientific 
Research be pleased to state:

(a) whether the recommendations 
of the Committee for General Educa
tion Courses have since been examin
ed; and

(b) if so, the number of recom
mendations which have been accepted?

The Minister of State in the 
Ministry of Education and Scienti
fic Research (Dr. K. L. Shri
mali): (a) and (b). It is mainly 
the Report of General Education
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for the Indian Universities to examine 
Study Team and to implement the 
recommendations contained therein.

Basic Education Assessment Com
mittee

231. Shri D. C. Sharma: Will the 
Minister of Education and Scientific 
Reaserch be pleased to state:

(a) the recommendations of the 
Basic Education Assessment Commit
tee which have been implemented 
during 1957 so far; and

(b) the nature of recommendations 
which have not been implemented so 
far?

The Minister of State in the Minis
try of Education and Scientific Re
search (Dr. K. L. Shrimali): (a) and
(b). A statement is laid on the 
Table of the House. [See Appendix
II, annexure No. 62.]

Crime in Delhi

232. Shri D. C. Sharma: Will the
Minister of Home Affairs be pleased 
to state the number of crimes com
mitted in Delhi State during the year
1956, under the following heads; (i) 
murder (ii) dacoity (iii) adbuction,
(iv) kidnapping, and (v) criminal 
Assault?

The Minister of State in the Minis
try of Home Affairs (Shri Datar): (i)
Murder .. 55

(ii) Dacoity 3
(iii) Abduction 12
(iv) Kidnapping .. 70
(v) Criminal Assault .. l i l




